50 Matters raised [RATYA SABHA] with Permission

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I also associate myself with the issue
raised by the hon. Member.

SOME HON. MEMBERS: Sir, we also associate ourselves with the issue raised by
the hon. Member.

MR. CHAIRMAN: Shri Rewati Raman Singh. ...(Inferruptions)... 1 cannot go

against the system and rules. ... (Interruptions)...
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Rotting of potato in Agra district of Uttar Pradesh
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Providing funds to SC/ST students in Tamil Nadu

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, this 1s with regard



